GOVERNMENT OF NCT OF DELHI
DELHI DISASTER MANAGEMENT AUTHORITY

FNo. 1.(571)/DDMA(HQ)/DDMA Orders/Misc. matters/21/410 Dated: 0£ .05.2021
To,

1. All Additional Chief Secretaries / Principal Secretaries / Secretaries/ HODs of

Departments / PSUs/ Corporations/ Autonomous Bodies/ Local Bodies of Govt. of
NCT of Delhi

. Commissioner of Police, Delhi
. Chairman, New Delhi Municipal Council.

. Commissioner (South DMC/East DMC/North DMC)
. CEO, Delhi Cantonment Board

. All District Magistrates of Delhi

. All District DCPs of Delhi

O s WDN

Subject: Reg.-Exemption to the Persons with Disabilities and Pregnant women
employees from attending the office during curfew period.

Madam/Sir,

This is with reference to DDMA Order No. 381 dated 19.04.2021 regarding
imposition of curfew which has further been extended vide Order No. 397 dated
25.04.2021 and Order No. 407 dated 01.05.2021, till 05.00AM on 10.05.2021.

In this regard, it is to clarify that, considering the health and safety, Persons
with Disabilities and Pregnant women employees shall be exempted from attending
the duties (related to essential as well as non essential services) in the offices of
Departments/PSUs/Corporations/ Autonomous Bodies/ Local Bodies of Govt. of NCT
of Delhi during curfew period, but they shall have regular communication with their
office through available mode of communication i.e. mobile phone, email etc. and
they shall continue to work from home.

This issues with the approval of Competent Authority.

Ygurs faithfully,

%\/(
(Rajesh\Goyal)

Addl. CEO, DDMA
Copy for kind information to:-
1. Secretary to Hon'ble Lt. Governor, Delhi
2. Addl. Secretary to Hon'ble Chief Minister, GNCTD
3. Secretary to Hon'ble Dy. Chief Minister, GNCTD
4. Secretary to Hon'ble Minister of Health, GNCTD



Secretary to Hon'ble Minister of Revenue, GNCTD
Secretary to Hon'ble Minister of Labour, GNCTD
Secretary to Hon'ble Minister of Social Welfare, GNCTD
Secretary to Hon'ble Minister of Food & Supply, GNCTD

9. Addl. Chief Secretary (Power)/ State Nodal Officer, GNCTD
10.Addl. Chief Secretary (UD), GNCTD

11.Pr. Secretary (Home), GNCTD

12.Pr. Secretary (Revenue)-cum-Divisional Commissioner, GNCTD

13.System Analyst, 0/0 Divisional Commissioner, Delhi for uploadlng of the order on
website - ddma.delhigovt.nic.in
14.Guard file
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